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(b) in case no action has been taken 
in the atter  under reference the 
reasons therefor and

(c) hether overnent ill lay on 
the Table of the House  a co lete 
state ent of facts ertainin to effec
tive stes taken to ake the justice 
available to the co on eole

THE MINISTER O LAW, JUS
TICE AND COM AN A AIRS 
(SHRI SHANTt BHUSHAN)   (a)
to (c). The infor ation is bein col
lected and ill be laid on the Table 
of the House.

olicy of ixin of different levels of 
Refill Distributors of Indane

1099.  SHRI A.  MURU ESAN 
Will the Minister of ETROLEUM, 
CHEMICALS AND ERTILIERS be 
leased to state

(a) subseuent to his  Ministry's 
Stateent hich a eared in the nes* 
aers durin May, 197, ith reard 
to fixin of different level* of refill dis* 
tributors in Southern Reion exress
in their a rehension and fear on the 
olicy* hat are the  stes taken to 
safeuard the Indane Distributors' 
future

(b) as ost of the Indane distribu
tors a ointed ere fro socially and 
econoically  eaker sections and 
have taken loans fro  Banks, have 
the Ministry ade eriodical follo-u 
as to hether these distributors have 
cleared the loans and

(c) if they have not clearedreduced 
the loans fro Banks, hat stes are 
roosed to be taken to enable the to 
clear the debts

r  MINISTER  O  ETRO
LEUM, CHEMICALS AMD ERTILI
ERS (SHRI H. N. BAHU UNA)
(a)  So e  of  the  Indane  dis
tributors in Southern Reion had re
resented their concern reardin en
force ent of the ceilin on the nu
ber of refills that could be handled by

the distributors in a onth. The ides 
as to ensure that these distributor
shis do not beco e or continue to be 
too bi and thus derive others fro 
the o ortunity of runnin such distri
butorshis. The orkin  conditions 
and the cost of oerations in different 
areas have already been taken into ac
count hile Axin these ceilins, hich 
ould rovide reasonable return to 
distributors.

(b)  and (c). Transactions of loan ar
raneents beteen the Indane distri
butors and the banks ere direct deals. 
Hoever, the Indian Oil Cororation 
are akin efforts to release addi
tional ne as connections to the ex
tent ossible subject to the availabi
lity of roduct fro tie to ti e in 
the case of those distributors ho are 
oeratin belo the rescribed ceilin 
liits.

AAR. coverae of Seeches of Minis
ters and O osition Leaders

10700. SHRI A. K. RO   Will the
Minister of IN ORMATION  AND 
BROADCASTIN be leased to state

(a) ercentae coverae  iven in 
the AIR (Delhi) on the activities and 
seeches of the Minister and O osi
tion Leaders of the  country durin 
197 facts in details and

(b) sa e for the Harijans, Adivasis 
and orkin class ove ent
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THE MINISTER O IN ORMATION 
AND BROADCASTIN  (SHRI L. K. 
ADVANI) (a> and (b). Since no such, 
data is bein aintained, it is not os
sible to furnish the infor ation asked 
for. Co ilation of the infor ation 
fro the nes-bulletins in various lan
uaes, hich run into thousands, 
ould be a tre endou* task and ill, 
not be co ensurate ith the effort in
volved. Hoever, AIR akes every 
effort to rovide adeuate and balanc
ed coverae to aU nes-orthy events 
and ha enins, on fh* hosts of thair* 
nes value.




